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Th. amount ot commitment chirps to 
be paid to ,ubsequent years' "ould depend 
on tbo quantum of drawals and quantum 01 
Dew loans/credit. ocaoUattd with and 
apploved b, the Bank. 

Re'flew of 100 per ee" El:port-
Orieated-UDItl 

747. SHRI YASHWANTRAO 
GADAKH PAnL : Will tbe Minister or 
COMMERCB be ploalect to Itate : 

(a) whether tbe workinl of 100 per 
cent export·orientod·unUa (SOUa) has beu 
revie~ed at a meeting bold "itb tbe 
repre,entatives of the .. units tn September, 
1986; 

(b) if 10, the probtems disoulsed aod 
the ou'come of tbe discussioos; 

(c) whother it is proposed to revamp 
the Icbeme; and 

(d) if so, th e details thereof? 

THB MINISTE~ OF STATB IN THB 
MINIST&Y OF COMMERCE (SHRI P.R. 
DAS MUNSH : (a) to (d) A meetina was 
held by lb~ Minister for Commerce with 
repre\«:nlatives of 10\) % ~xport Oriented 
Units with a view to identifying operational 
problem; a nd to improve the workinl of 
tbe scbctJ1 e. Various sug,08Cions were put 
forward in this rcalrd relating to iDput 
support, Customs procedures, fiaeal relief., 
divorsiftcation, 81le in the Domestic Taril 
Area, dispolal of watte and rejects eto. 
Tbose sUIPstiODJ bQ vc boon notld. 

Suggestio •• or PICCI 

748. SHRI BHARAT KUMAR. 
ODEDRA: Will tbe Minister of COM· 
MER.CB be p!eased to state: 

(a) whetber tbe Federation of ladlaD 
Cbamber I of Commerce aDd Industry 
(FiCCO hal 8ullest,ed ohlDle. to tbe 
Foreiln Blebangl R.egulation .. Act (PBI.A), 
1973 to make India-.• joint venturel abroad 
more lembl e 1 eadiDI co blabor .... wtll; 
.. et 

(b) ., 10, tbe reactioll of GoveralDeo& 
thereto' 

THB MINlBTIJR OP COMMBRCB 
(SRRI P, SHIV SHANKBR) : (a) Y'I, 
Sir. 

tb) Su.aeatioas for amendment in the 
Foreign Elebanae Relulation Act. 1973 
Ire under examination of tbe Government. 

BQOrt ofColr .... Colr Pronet. 

74'. SHRI T. BASHEER : WiU tb, 
Minister of TEXTILBS be pleated to 
state: 

(3) whether It II a 'act that the export 
of cOir aDd coir products h,. declined jo 
the last three yeare: in I big way aloDlwith 
the fJaures ot export durio. tbe last 'breI 
years; 

(b) if 10, tho reasons for this suddeD 
demino; and 

(c) the steps taken by Government to 
improve its export ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF TEXTILES (SHRI S. 
KRISHN ~ KUMAR): (a) anrt (b) The 
es()orts of Coir and COif Products durinl 
the Ja.t three ,'ears have been as follows :-

Year 

1'83·84 

IJS4-8S 

1'85·86 

Qua.tit)' 
(ToDnes) 

27.94' 

25.788 
24,672 

Value 
(Rs. in 
croret) 

24.34 

26.41 

3285 

(Source: cola BOARD) 

There hal been ao .ncrease in tne value 
or exportl. The qunntitative eXflorts have, 
bowever sbown a sJJabt declining "rend due 
mlnily to Ibort.le of raw m~teri:I{~ shins 
io demand patterol lad camp.!"':o ~ from 
III .... lubitihlt .. 




